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Local purchase of bulk drugs by
foreign drug companieg

t1326. SHRI BIR CHANDRA
DEB BURMAN:

SHRI JAGJIT SINGH
ANAND:

- SHRI BHUPESH GUPTA,;

Will the Minister of INDUSTRY
be pleased to state;

(a) whether there is any proposal
ander Government’s consideration to
amend the Industries Development and
Regulation Act to prevent local pur-
chase of bulk drugs by foreign drug
companies; and

(b) if so, what are the details
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITI): (a) No, Sir,

. (b) Doeg not arise.
Indo-Pak smugglers gang

31327, SHRI SAT PAUL .=
MITTAL: -

SHRIMATI SUSHILA
SHANKAR ADIVARE.

KAR:
SHRIMATI MAIMOONA
SULTAN:
SHRI SWAMI DINESH
CHANDRA;
Will the Minigter of HOME

AFFAIRS Dbe pleased to state:

(a) whether the Indian security
force hag recently smashed an orga-
nised Indo-Pakistani armed gang of
smugglers; and

(b) if so, what are the detaily in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
{SHRI DHANIK LAL MANDAL):
(a) and (b) While no particular
Indo-Pakistan gang of smugglers has
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been smashed, in the recent past;
some smugglers belonging to India
and Pakistan have been apprehended
by BSF in a number of encounters in
Punjab and Rajasthan. Smuggled
gocds worth several lakhs of rupees

ang some arms and ammunition have
also been captured.

faeelt & T ww Y FHY

§1328 »ft gfe wwT wiwwy ¢
A Stw ww AT

~

FT FAT AT TZ qqTT F FHI
w2 f .

(%) #1aga= g B, 1978, -
F g & T faodT ¥ qree wiw
FTFHT FT T Y AT /

(') afz gf, f1 7 Fdv ¥ 71
FIT F AT G faeett ¥ wiasy
¥ a9 F1F FT FHY F gCH ¥ fog
FOT FIAATRT T & 7

[Shortage of soft coke in Delni
§1328. SHRI HARI SHANKER
BHABHDA
SHRI JAGDISH PRASAD
MATHUR: -

Will the Minister of ENERGY
be pleased to state:

(a) whether it is a fact that there
was a shortage of soft coke in Delhi
during the month of June, 1978; and

(b) if so, what were the reasong for
the shortage and what action has been
taken by Government to avoid short-
age of soft coke in Delhi in future ]
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tPreviously Unstarred Question 597 transferred from the 24th July, 1978. -
iPreviously Unstarred Question 628 transferred from the 25th Jjuly, 1978, ot
§Previously Unstarred Question 651 transferred from the 25th July, 1978.
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+[THE MINISTER OF ENERGY
(SHR1 P. RAMACHANDRAN): (a)
There was some shortage of soft coke
in Delhi during the month of June,
1978.

(b) The supply of soft coke to
Delhi was affected due to inadequate
availability of wagons. The Bharat
Coking Coal Limited, the Railways
and the Delhi Administration are in
close coordination for improving the
supply of soft coke to Delhi. The
Railways have taken stepg to increase
the supply of wagons for movement
of coeal to Delhi. This has already
resulted in improvement in supply.]

Committee tp review fiscal arrange-
inents between the States and the
Centre

$1329. SHRI BHOLA PRASAL:

SHRI LAKSHMANA MAHA-
PATRO:

SHRI BHUPESH GUPTA:

Will the PRIME MINISTER be
pleased to state:

(a) whether Government have ap-
pointed a Committee to review the fis-
cal arrangements between the States
and the Centre;

(b) if so, who are the members of
the C'ommittee and what are its terms
of reference; and

{c) whelher any meeting of the
Committee has been held recently?

THE PRIME MINISTER (SHRI
MORARJI R. DESAI): (a) to (c) In
pursuance of the resolution adopted
by the National Development Council

[3 AUG. 1978]

to Questions 04

a Committee with the Deputy Chair=
man, Planning Commission as the
Chairman and the Union Finance
Minister and the Chief Ministers of
all States as Members has been set up
to discuss fisca] arrangementg in the
light of the Draft Five Year Plan
1978—1983, which would, inter alia,
review the Gadgil Formula and the
scope of Centrally sponsored schemes.

The terms of reference of the Com=
mittee are as below:

1. “To review fiscal arrangements
between the States and the Centre,
having regard to the provisions of
the Constitution, in the light of the
larger role to be assigned to State
Governments in the next five years
in development planning and exe-
cution, and inter alia. i

(i) to review the working of
the Gadgil Formula, and to ree
commend such changes in thi@
formula ag appear necessary; .‘

(ii) to review the scope of Cene
tral and Centrally sponsored
schemes in  sectors primarily
within the responsibility of the
States, in the context of the cri-
teria last laid down by the NDC
and to recommend such changes
as appear necessary,

2, To advise on mobilising nation-{
al resources at all levels adequate
for financing both plan and none
plan developmental outlay in the
period 1978—83". §

The first meeting of the Committee
is being convened on 21st and 22nd
August, 1978. 2

Setting up of high powered enviroms
mental committees in States and |
Union Territorieg -

§1330. SHRI KRISHNARA NARA-
YAN DHULAP: Will the PRIMB
MINISTER be pleased to state: 4

(a) whether the Central Govern-
ment have recently suggested to the
State Governments and the Uniom
Territories to set up high powered

1 1English translation.

{Previously Urnsiarred Questicn 682 transferred from the 25th July, 1978.
*Previously Unstarred Question 734 transferred from he 26th July, 187G.



